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RAJYA SABHA 

Monday, 16th December, 1991-25 Agraha-
yana, 1913 (Saka) 

The House met at eleven of the Clock, 
Mr. Chairman in the Chair. 
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† [ ] Transliteration      in     Arabic Script. 
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SHRI M.O.H. FAROOK : Sir we share 
the views of the hon. Member about the 
'importance of this Place They have no 
doubt about the genuineness of the place. 
As far as we are concerned, we have no 
dodxlt about the 

†[]Transliteration in Arabic Script, 
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genuineness of the place. It all depends 
upon the State Government to provide us 
the land. As soon as they provide us the 
land, we will take necessary steps. 

MR.   CHAIRMAN   :   He  wants  to 
know   about   the   air   strip. 

SHRI  M.O.H.  FAROOK   :  There is 
no proposal  for an air strip. 

 

I want to remind the hon. Minister that 
section 17 of the Land Acquisition Act of 
Uttar Pradesh authorises the Government 
to take immediate possession. 

SHRI SANGH PRIYA   GAUTAM : 
Listen to me. 

This is part (a) of my question. Part (b)  

of my  question is   : 
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THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI MADHAV SINH 
SOLANKI) : (a) Government is aware of 
the serious situation within Iraq caused by 
UN economic sanctions against that 
country and the acute shortages of 
essential commodities, including   food   
and   medicines. 

 

(b) Being alive to the humanitarian 
aspects of the situation, India has consis-
tently advocated at the United Nations 
Security Council, easing of sanctions 
against Iraq, which would enable imports 
into Iraq of food, medicines and other 
essential commodities. 

 

 


